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NATIONAL COMPANY LAWTRIBUNAL, MUMBAI BENCH, MUMBAI
CP No.247ll&BP/20U

(W) That the order of moratorium shall have effect from 13.06.2017 till

completion of the corporate insolvency resolution process or until this

Bench approves the resolution plan under sub-section (1) of section 31

or passes an order for liquidation of corporate debtor under section 33,

as the case may be.

(V) That the public announcement of the corporate insolvency resolution

process shall be made immediately as specified under section 13 of the

Code.

(VI) That this Bench hereby appoints, Mr. Sanieev Maheshwari,3d Floor,

Vastu Darshan, Azad Lane, Andheri (East), Mumbai - 400

069,Registration Number: IBBIiIPA-001/P-0059U2076-'1712094, as an

Interim Resolution Professional to carry the functions as mentioned

under Insolvency & Bankruptcy Code.

15. Accordingly, this CP 247lI & BP/NCLT/MA[V2017 is admitted.

11. The Registry is hereby directed to communicate this order to the

Financial Creditor and the Corporate Debtor within seven days from the

date order is made available.

V. NALLASENAPATHY
Member (Technical)

B, S.V, PRAKASH KUMAR
Member (Judicial)
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